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The Deputy Minister In the l\linlstry 
of Labour, Employment and KehabUl
tatlon (Shri D. R. Chavan): (a) Bnd 
(d). Attention is invited to the reply 
given to Unstarred Question No. 1538 
of date. 

(b) Yes. 

(c) However, its copy alongwith 
a list of persons with their addresses 
is not readily available. 

(e) Yes. The case is being disposed 
of judicially. 

Panel for Under Secretaries 

1540. Shri Bibhuti Mlshra: Will the 
Minister of Home Mairs be pleased 
to state: 

(a) whether it is a fact that the 
Selection Committee appointed fo,. 
preparing the panel of Under Secre
taries in the Central Secretariat Ser
vice issued in September, 1966 was 
composed of the same Chairman and 
Members as thl' one appointed for 
preparing the panel issued in January, 
1966; 

(b) if so, whether it is also a f~ct 

that thc panel issued in September 
1966 was intended to be a continua~ 
tion of the panel issued in January, 
1966; 

(c) if not, why those Section 
Officers, who were interviewed for 
January, 1966 panel were not 'ailed 
for interview for preparing the fresh 
panel i,sued in September, 1966; 

(d) if the answer, to part (b) above 
be in the affirmative whether nIl 
those Officers who w';re found fit for 
appointment as Under Secretaries in 
January, 1966, under Regulation 5(4) 
of the C.S,S. (Promotion to Grade 1 
and Selection Grade) Regulations, 
1964, but eould not be Included in the 
January. 1966 panel have been includ
ed in the ~ptember, 1966 panel; and 

(e) if not, the reasons therefor? 

The' DePUty Minister In the MIDIs
try of Home· Affairs (Shri Vldya 
Charan Shukla): (a) Yes, Sir. 

(b) No, Sir. 

(c) The Members of the two Selec
tion Committees being the same they 
did not consider it necessary to have 
a fresh interview for Selection OfficerS' 
already int('rvi~wed for the panel 
issued in January, 1966, as perfor
mance of a candidate at a moderating 
interview of this nature CQuld not 
change perceptibly in the short period 
intervening the two panels. The cases 
of such officers were, therefore, con
sidered on the basis of performance 
at the interview held earlier Bnd their 
record of service. 

(d) and (e). Do not arise. 

'{TOfltT..-r ~ " 1i i;r.n'R"'t f\'lf'f ir 
f~t 

1541. ''It 'fo roo ~'" : 
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(TT) ;rrr ~7 'Ff f'f'j"T' '1"~";n:! 

'1f"f>,ti 'f'l"r J;f«j 'jE5i ;rf'T 'f'flt "!Til 
'fA! ~ii 'F '-l'~"!! i:i f"fq ... "'T'fT~ 
'f:r i!.' ... t·, r,f, '1;:1, 'fT ~'1f: 'ITT 'l7f71lf ~ ? 

f~~l lllfll'lQ' ~ '<i,",'lf! ("I ~~ 
.~,,): (',;) ir (TT\.T!Jr'C;'I'f~~r'3'~i'lf 
::-nr 'HI'; JI,'r 'fI''l1 ~~r 'IT ~;r 

fFTIH If 'H"flf 'f 'f~T ~ I 'Po' 'lTlf"lT 

'~'lf If'lr.TQ"r. ma'Ff, elO! i:t o;mrr~, 
f'3f~r Ifi'l 'lfr 't'f: Iff, 'AT'f"'l'f' 'l7f~m 
it f"f't if"!?,'! TTl g I 

AsIa. HIstory ColIII'ess 

1542. Shrl Brij Raj SlDgh: 
Shrl Bade: 

Will the Minister of Education be 
pleased to state: 

(a) whether it is a fact that the 
estimates for the expenditure on the 
Asian History Congress held in Dec
ember, 1961 by the Indian Council for 
Cultural Relations, were not prepared 
in advance; 

(b) the detailed break-up of the 
estimates; 

(c) the total amount sanctioned for 
the Congress; and 

(d) whether the expenditure 'incur
red on the said Congress was sanc
tioned by the competent authority and 
if so. when it was sanctioned? 

The Deputy Minister In the Minis
try 01 Eda .. tl.... (Sbrt Bhakt 
Darsbaa): (a) The estimates of ex
penditure were prepared on an ad
hoc basis and were also allreed to 
by the FinanCe Committee of the 
Council. Revised estimates of 
Rs 75 000 were approved for the 
ex~enditure on the Asian History 
Congre ... 

(b) This information is not avail
able .• 

2051 (Ai) LSD---6. 

(c) Rs. 81,000. 

(d) Expenditure on individual. 
items of the Council's progra'rnme is 
sanctioned by the competent autho
rities of the Counicl. 

Visit to Forel.... Coaatrles by Seere
tary, 1Dd1a. COGDell for Cultaral 

BelatlOBI 

1543. Shrl Brij a..J S~h: 
Sbrt Bade: 

Will the Minister of EducatiOn be 
pleased to state: 

(a) the names of the countries vlait
ed by the Secretary, Indian Council 
for Cultural Rel8l!io1l3 in 11185 aDd 
11188; aDd 

(b) whether tbe former Principal 
of Delhi Coliege, Delhi was sent on 
behalf of the said Council on a lecture 
tour of the Arab countries? 

The Deputy Mials&er In the Mu
try of Edacatioa (Shrt Bhakt 
Danman): (a) I 965-Ceylon, Indo
nesia, Singapore, Malaysia, Thailand, 
Cambodia, Hongkong and Bhilippines. 
1966---Czechoslovakia, Hungary, 
Rumania, Bulgaria and Turkey. 

(b) The former Principal of Delhi 
College, Delhi, visited U.A.R in 1116Z 
as a member of a delozgotion of edu
cationists sponsored by the Govern
ment of India. On his way back he 
visited Sudan, Saudi Arabia, Lebanon, 
Iraq and Iran to give lectures on 
India and to make a study of the 
educational systems of those coun
tries. The Council only gave him a 
grant of Rs. 1,000 (One thousand) to 
cover the extra fare. 

Secretary, Indlaa CoandJ. for CulturAl 
Relatl_ 

1544. Shri BriJ Raj SlDgb: 
Shrl Bade: ' 

Will the Minister of EdacatlaD be 
pleased to state: 

(a) the policy of Governm ... t in 
regard to the selectioa of the Secre-




